CORRIGENDUM TO FORM G PUBLISHED ON 315 JANUARY 2026
INVITATION FOR EXPRESSION OF INTEREST FOR CREW B.O.S PRODUCTS
LIMITED OPERATING IN MANUFACTURING OF LEATHER ACCESSORIES AT
PLOT NO. 37 SECTOR 4, IMT MANESAR, GURGAON, HARYANA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This is in reference to the advertisement "INVITATION FOR EXPRESSION OF INTEREST"
to submit RESOLUTION PLAN for CREW B.O.S PRODUCTS LIMITED ("CBPL") dated
January 30, 2026 published in (1) Financial Express (English Edition) having wide circulation
all over Delhi (2) Jansatta (Hindi Edition) having wide circulation all over Delhi, (3)
Mahanagar Times in Rajasthan (Hindi Edition), on January 31, 2026.

The Coc has extended the date of submission of EOI, in accordance with Regulation 36A of
the IBC, Regulations, 2016, the various dates appearing in the Form G points no. 10-15 thereof
shall stand replace as follows. All other terms and conditions shall remain unchanged.

S.No Relevant particulars Revised timelines
10. |Last date for receipt of expression of interest 26-02-2026
1 Date of issue of provisional list of prospective resolution
" |applicants 08-03-2026
12. |Last date for submission of objections to provisional list 13-03-2026

13 |Date of issue of final list of prospective resolution applicants |23-03-2026
Date of issue of information memorandum, evaluation matrix
14 | and request for resolution plans to prospective resolution

applicants 28-03-2026
15 | Last date for submission of resolution plans 27-04-2026

This is for the information and records of all the prospective resolution applicants. For any
other clarifications, please write to cirp.crewbos@gmail.com
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